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DELHI VIDHAN SABHA SACHIVALAYA

Report by the Committee on Private Members'
Bills and Resclutions

(Fourteenth Report)

(Presented on 24.3.1998)

CONSTITUTION OF COMMITTEE

A, Shri Charti-Lal Goel Chairman
Hon'ble Speaker

2. Shri Vasdev Kaptan Member

35 Shri Darshan Kumar Bahl Member

4. Shri Ram Pal Member

Ba Shri Jag Parvesh Chandra Member

B Dr. A.K. Walia 1Member

T Shri Suraj Prasad Paliwal Member
SECRETARTAT

g Shri P.N. Gupta Secretary

2 Shri S.K. Sharma Special Secretary
3 Shri K.L. Kohli Committee Officer

The Committee was informed that two Fridays falling
on 27th March, 1998 and 3rd April, 1998 are available for
transaction of Private Members' Business. The Committee
decided that on Friday,the 27th March,the following two

3ills may be listed. The Committee also allotted time for

these Bills as shown against each:

i Name of the Bill Time
No. Allotted
12 The Child Labour (Abglition, 10 mts.

Wel fare and Rehabilitation) Bill,

1994, (introduced by Km. Purnima
3ethi on 8.4.1994).

23 Indian Divorce (Amendment) Bill 30 mts.
1995 (introduced by Shri
Alok Kumar on 22.12.1995).



The Committee dJdecided that on Friday the 3rd April,
the following three resolutions, which have found place
in ballotting, may be listed. The Committee allotted time

for these resolutions as shown against each:

31.No. wame °f Member Text of Resolution Time
e Allotted
1. Dr. A.K. Walia This House recommends that 30

the next election in Delhi nts.

be held on the basis of
Voters' Photo Identity Card.

25 Sshri Shish Pal This House recommends that 30
the House Tax levied on the mts.
properties situ ated in rural
and urban villages be abolished

in view of insufficient basic
amenities extended to them.

3. Shri Saheb Singh This House recommends that 30
Chauhan the Salaries, Allowances and mts.
other facilities of members

of Delhi Vidhan Sabha be

increased and made at
par with those of
other States.

The Committee desired that keeping in view the state

o5f business before the House and in view of paucity of time,
the Secretariat could consider listing one topic for short
duration discussion as short-listed by the Business Advisory
committee on each ofAthe Fridays also (to be taken up after
the completion of Private Members' Business).

The Committee authorised shri Jag Parvesh Chandra,

and in his absence, Shri Vas Dev Kaptan, to present the

report in the House. {§j
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